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" (b) if 30, when a.final decisién
is likely to be taken ;

. (c) whether the modalities of
the proposed isation have been
considered and if so, when they are
likely to be cleared ;

(&) what are the main reasons for
this separate organisation ;

(e) what were the difficulties faced
by the companies and to what extent
this decision will help them ;

(f) whether  several . Indian
Comparies have ap ed the
Government to t them to raise
capital with the foreign financial
institutions and banks ; and

(g) if so, in how many cases the

Government have given its appro-

val ?

THE MINISTER OF FINANCE
: I(N?HSRI R. VENKATARAMAN): (a)
o, Sir.

(b) to (e). Do not arise.

(f) and (g). Tnformation is be-
ing collected and will be laid on the
Table of the House.
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"~ Supply of Cotton Dresses
to UK.

2553. SHRI JANARDHANA
POOJARY :

DR. VASANT KUMAR
PANDIT :

Will the Minister of COMMERCE
be pleascd to state : '

(a) whether BBC over its nation
wide programme labelled the Indian
Cotton dress imported into that
country as a danger to women and
children because of their inflam-
mability :

(b) if so, whether our Govern-
ment have taken up this matter with
the British Government ; and

(c) if so, details thereof ?

THE MINISTER OF STATE
IN THE MINISTRY OF COM-
MERCE (SHRI KHURSHED
ALAM KHAN) ; (a) to (¢). The
BBC had telecast a feature on the
inflammability of loose fitting cotton
dresses from India. This was taken
up strongly by our High Commission
with uﬂle_ au ln;:t;;s concerned. As
aresult, in a subsequent pregramme,
effoct that he dangers apply  cqually

ect that the apply cqually
to Asian and other lml?ol:lted cotton
dresses penerally and not just to
Indian cotton dresses, as their earlier -
report had implied. The Govern-
ment of India has also suitably taken
up the matter with the concerned
authorities in UK. ' .





